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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 22.07.2022 (FRIDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice M. Satyanarayana Murthy, 

Member (Judicial) and Hon’ble Mr. Barun Mitra, Member (Technical) 
   
  For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 745 of 

2022 
 

(With Defects) 
 

Nikhil Anupendra Chaturvedi  

Vs. 

Small Industries Development Bank of 

India  

 

Anuj Tiwari Ayush J. Rajani 

Khushboo Shah 

2.  Comp. App. (AT) 

(Ins) No. 784 of 

2022 

 

Sonika Tyagi 

Vs. 

Sunil Kumar Agarwal, Liquidator of 

Tybros (India) Tours Pvt. Ltd. 

 

Rishabh Jain  

3.  Comp. App. (AT) 

(Ins) No. 785 of 

2022 

 

Amit Dineshchandra patel 

Vs. 

Chandra Prakash Jain  

Resolution Professional of Sintex Prefab 

and Infra Ltd. 

 

Henna George  

4.  Comp. App. (AT) 

(Ins) No. 788 of 

2022 

 

Ashish Kishore Avarsekar 

Vs. 

State Bank of  India 

Through Resolution Professional  

Mr. Surya Pratap Gupta 

 

Ankush Mahajan   

5.  Comp. App. (AT) 

(Ins) No. 789 of 

2022 

 

Hari Charan Gupta 

Vs. 

Mayapur Sales Pvt. Ltd. 

 

Anurag Kumar 

Agarwal  

 

6.  Comp. App. (AT) 

(Ins) No. 790 of 

2022 

 

Rajendra B. Mehta & Ors. 

Vs. 

Vijendra Kumar Jain & Anr. 

 

Rakesh Patiyal   

7.  Comp. App. (AT) 

(Ins) No.  812 of 

2022 

 

Oval Investment Pvt. Ltd. 

Vs. 

Arrow Engineering Ltd. & Anr. 

 
With 

Kumar Anurg Singh  
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  For Admission (After Notice) 

8.  Comp. App. (AT) 

(Ins) No. 699 of 

2022 

 

Vikas Dahiya  

Vs. 

Arrow Engineering Ltd. & Anr. 

  

Rinku Kumar  Robin Jaisinghani 

Jacinta D’Silva 

Bhaskar Nayak-R1 

Vichitra N. Pathak-R2 

9.  Comp. App. (AT) 

(Ins) No. 13 of 

2022 

 

Nikhil Tandon  

Vs. 

Sanjeev Bindal  

Liquidator of Radhey Sham Tandon 

Manufacturing Pvt. Ltd. & Anr. 

 

Pulkit Deora Sanjeev Bindal 

10.  Comp. App. (AT) 

(Ins) No. 88 of 

2022 

 

Principal Commissioner of Customs 

Noida Customs Commissionerate 

Vs. 

Arvind Mittal Interim Resolution 

Professional of Mkm Technologies 

 

Shilendera K. Singh Amar Vivek 

Aditya Gauri 

11.  Comp. App. (AT) 

(Ins) No. 424 of 

2022 

  

E-Homes Infrastructure Pvt. Ltd. 

Vs. 

New Okhla Industrial Development 

Authority & Anr. 

 

With 

Vipul Ganda Sourav Roy 

12.  Comp. App. (AT) 

(Ins) No. 434 of 

2022 

 

Dinesh Sood  

Resolution Professional (RP) of Neo 

Infrastructure Pvt. Ltd. 

Vs. 

New Okhla Industrial Development 

Authority (Noida Authority) 

 

With 

Dinesh Sood Sourav Roy 

Kaushal Sharma 

Prabudh Singh 

13.  Comp. App. (AT) 

(Ins) No. 458 of 

2022 

 

Asha Aggarwal & Ors. 
Vs. 
New Okhla Industrial Development 
Authority Main Administrative Building 
& Ors. 

 

Rahul Malhotra Piyush Singh 

Sourav Roy-R1 

I.P.S. Oberoi-R2 

Aditya Parolia 

Akshay Srivastava 

14.  Comp. App. (AT) 

(Ins) No. 478 of 

2022 

 

Fuse Base Fltoro Pvt. Ltd. & Ors. 

Vs. 

Shalu Khanna 

Naveen Chawla Rishi Sood 

15.  Comp. App. (AT) 

(Ins) No. 558 of 

2022 

 

Madhya Pradesh Power Management 

Company Ltd. 

Vs. 

FL Smidth Pvt. Ltd. & Anr. 

 

Ashish Prasad Malvika Trivedi 

Anindita R 

Chowdhury 

Raghav Chadha-R2 

16.  Comp. App. (AT) 

(Ins) No. 581 of 

2022 

 

Bank Of Maharashtra 

Vs. 

Manjeet Cotton Pvt. Ltd. & Anr. 

Jay Kathrani Chitranshul A. Sinha 

Jaskaran S. Bhatia 
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17.  Comp. App. (AT) 

(Ins) No. 583 of 

2022 

 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Mohit Goyal 

 

Ankur Sood GP Madaan 

Aishwarya Adlakha 

18.  Comp. App. (AT) 

(Ins) No. 642 of 

2022 
 

 

SLB Welfare Association  

Vs. 

PSA Impex Pvt. Ltd. & Anr. 

 

Payal Kakra Abhishek Anand 

Prabhat R. Singh-R1 

 

19.  Comp. App. (AT) 

(Ins) No. 739 of 

2022 

 

Rahul H. Mehta 

Vs. 

Gajendra Investment Ltd. & Anr. 

 

Malak Bhatt Dhruv Gautam 

Susy George 

Rajesh Kr. Mittal 

20.  Comp. App. (AT) 

(Ins) No. 750 of 

2022 
 

 

Nava Healthcare Pvt. Ltd. 

Vs. 

Indore CFA Solutions 

Anshuj Dhingra  

   

  For Hearing 

21.  Comp. App. (AT) 

(Ins) No. 584 of 

2020 

 

Andhra Pradesh State Financial 

Corporation  

VS. 

Kalptaru Steel Rolling Mills Ltd. & 

Anr. 

 

With 

Gautam Singh 

 

 

 

 

Awasthi-R1 

Avinash Mohapatra-

R2 

 

 

22.  Comp. App. (AT) 

(Ins) No. 866 of 

2020 

 

Kalptaru Steel Rolling Mills Ltd. 

Vs. 

Southern Power Distribution Company 

of A.P.Ltd. 

 

With 

Anoop Prakash 

Awasthi 

Rakesh K. Sharma 

Tanvi Gupta 

Nishant Sharma 

Vikramjit Banerjee 

 

23.  Comp. App (AT) 

(Ins) No. 914 of 

2020  

 
 

Southern Power Distrubution Company 

of A.P.Ltd. 

Vs. 

Kalpatru Steel Rolling Mills Ltd. 

 

With 

Rakesh K.Sharma Anoop Prakash 

Awasthi 

 

24.  Comp. App. (AT) 
(Ins) No. 1078 of 
2020 

 

Southern Power Distribution Company 

of A.P. Ltd. 

Vs. 

Kalpataru Steel Rolling Mills Ltd. & 

Ors. 

 

With 

Nishant Sharma  PBA Srinivasan 

Avinash Mohapatra 

Parth Tandon-R2 

Gautam Singh-R3 

25.  Comp. App. (AT) 

(Ins) No. 68 of 

2021 
 

Andhra Pradesh State Financial 

Corporation 

Vs. 

Kalptaru Steel Rolling Mills Ltd. & 

Anr.  

 

Gautam Singh   PBA Srinivasan 

Anoop Prakash 

Awasthi-R1 

Nikitha Ross-R2 
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26.  Comp. App. (AT) 

(Ins) No. 890 of 

2021 

Damayanti Tea Industries  

Vs. 

Bochapathar Tea Estate Pvt. Ltd. 

 

Abhinav Goyal  Subhro Sanyal 

27.  Comp. App. (AT) 

(Ins) No. 931 of 

2021 

 

 

Posco India Pune Processing Center Pvt. 

Ltd. 

Vs. 

Dhaval Jitendra Kumar Mistry 

Resolution Professional  

Of M/S Poggenamp Nagarsheth 

Powertronics Pvt. Ltd. & Ors. 

 

M V Kini  Atul Sharma-R1 

Anushree Kapadia-R2 

28.  Comp. App. (AT) 

(Ins) No. 1000 of 

2021 
 

 

Kotak Mahindra Bank Ltd. 

Vs. 

Resolution Professional of Universal 

Buildwell Pvt. Ltd. 

 

With  

Vikrant Kumar  Swapnil Gupta 

29.  Comp. App. (AT) 

(Ins) No. 661 of 

2021 
 

 

Kotak Mahindra Bank & Anr. 

Vs. 

Resolution Professional of Universal 

Buildwell Pvt. Ltd. & Anr. 

  

Niharika Sharma  Swapnil Gupta 

Atul Kr. Kansal-R1 

Harshal Kumar-R2 

 

30.  Comp. App. (AT) 

(Ins) No. 32 of 

2022 
 

(With Defects) 
 

Income Tax Department 

Vs. 

Indianroots Shopping Ltd. & Ors. 

Zoheb Hossain Prachi Johri 

 

   

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

 

 
  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

